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MATTERS UNDER BULE 377 

(i) Fast by Shri Raj Naraln 
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(li) Construction of a fishing har- , 
bour at Para dip. 

SHRI CHINTAMANI PANIGRAHI 
(Bhubaneswar): Mr. Deputy-Speak-
er, Sir, OrisSa Government has been 
!following up with the Central G ov-
ernment fOr the last seven years for 
constru~tion of a fishing harbour at 
Paradip. The final revised project 
r~port at a cost of Rs. 311.13 lakhs 
was sent to Government of Indl\3. on 
18th November 1977 by the Paradip 
Port Trust. This Harbour when con-
structed '\Till provide leanding and 

berthing facfJit1ea to 170 ID8Cbanited 
trawlers beaidea providin. fIlcUitiel 
to deep sea trawlers. The demalld for 
landing and berthing facilities for 
:fishing vessels has been increasing 
at Paradip. The momen~ created 
in marine fishing in Orissa State re-
quires early cOnstructiOD of the flab-
ing harbour at Paradip. Thus with-
out any further delay the Govern-
ment of India should approve this 
fishing harbour at Paradip which will 
go a long way in helping to earn a 
large amount of foreign exchange and 
help in the rapid development of ma-
rine fishing in Orissa which has a 
great potential 

(iii) Diftlculties in transportation of 
goods In Delhi Zone of Northern 
Railway. 
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(iv) Demand for a separate r..!ircle 
Head Office of the State Bank 01 
India at Banga] ore. 



Mateer, under SRAVANA 10. 1802 (SAKA) 

sHm JANARDHANA POOJAl~Y 
(Mangalore): Mr. Deputy-Speaker. 
Sir, with yoUr permission I wish to 
raise the following matter of urgent 
pubUc importance under hule 377. 

The State of Karnataka does not 
have a separate circle of Head OUiLe of 
State Bank of India at Bangalore. 
The seat of Chief decision making 
authority at Circle lfead Office viz., 
Local Board is at Madras. The 
administrative hetds of the circle 
General Manager, Head Office at 
Madras. 

All decisions regarding opening of 
Branches, sanction of advances; deve-
lopment activities, recruitment and 
promotion of employees are nUlde at 
Madras. 

Kamataka has not receivei suffi-
cient attention in the matter ot 
Branch expansion, coverage I)f finance 
to small scale industries. agriculture 
and other priority sector activities. 
In the recruitment and prorr.-otions. 
the people and the employees respec-
tively have been neglected. 

Though in terms of area and popu-
lation, Karnataka is larger than Tamil 
Nadu. the State Bank of India has 
345 branches in Tamil Nadu \vhile 
Karnataka has only 142. The pace 
of branch expansion is slow in Kar-
nataka because of the indifferent at-
titude of Madras Circle authorlty. 

Typical of the attitude of lhe Mad-
ras Circle authorities is that, t.-:lven 
when lIcences for opening branr'1es 
are issued by Reserve Bank of India, 
no arr9ugements were made to open 
them ~in the stipulated time; a~ a 
result, licences for opening branches in 
Karnataka have lapsed. The Northe-
rn Districts of Bijapur, Belgaum, 
Karwar, Bidar, Raipur and Gulbarga 
are not so well banked. The people 
particularly the agriculturists, are 
affected; tor stimulating growth and 
e'Xpansion, adequate authority bad 
not been Vested in respect of most 01 
the matter. to the bankin, operation, 

personnel adminilstartion: planning 
and expansion. 

In shon ,it is submitted that the 
State of Kamatai\:a has been neglec-
ted and in fact, a step-motherly 
treatment 1s meted out to ~he people 
of Karnataka by the Madral3 Circlt', 
affecting the growth of Karllataka. 
There is ViCIOUS circle which 13 pre-
venting the expansion and growth of 
the State Bank of India in Karnataka 
even though Karnataka is 3 major 
State. In each of the other major 
States, there is a local head uffice of 
the Bank. 

I am appealing to the Government 
of India to open a separate head 
office at Bangalore in the interest of 
the State of Karnataka. 

(v) ExEMPTION OF CARDAMOM PLAN-
TATION FROM THE WEALTH TAX 

SHRI CUMBUM N. NATARAJAN 
(Periyakulam): Hon. Deputy-Spea-
ker Sir cardamom the queen of the " , 
spices is a major foreign exchange 
earner. Though rubber, tea, ('Q:f!ee 
and cardamom are considered to be 
plantation crops, C9rdamom has its 
own peculiar traits. The life span of 
a cardamom plant is much shorter 
than that of coffee, tea or rubber. 
Cardamom is produced in Kerala. 
Tamil Nadu and Karnataka. The in-
dustry is today beset with too many 
problems and burden. The planter 
has to pay as many as 15 taxes like 
plantation tax, agricultural income 
tax and sales tax, profession tax, land 
cess, land revenue, etc. 

Alukalrot and Katta are a few of 
the diseases that devastate the car-
damom plant. All the latest scien-
tific technology has not been able to 
control these diseases. Due to th0 fall 
in production, export to the tune of 
Rs. 1 0 crore~ has declined this year. 
1978-79 season export of ('ardamom 
was ~876 metric tonnes valued at 
Rs. 58.35 crores. 1979-80 sealOn ex-
port of cardamom was 2,671 metr:lc 
tonnes valued at Rs. 49.80 croree. 


